CENTRAL ADMIN ISTRATIVE TRIBUNAL
CALCUTTA BENCH

Mo, G.A, | Zu‘%or 1996,

Date of Urder : 8.10.1956

t

Present. ; Hontble M. 3ustice R.KoChatter]aes Vicé—Chairman.

Hon'pls wm.WLsnFUkherjeey Administratiye Member.

UTPAL BANDGOPAUH YAY

Us,

UNION OF WDIA & ogs,

Unlisted

- Appearance - FOI‘ the applicant H - f‘lr-B. CcSiﬂha’
_ ' Counsel,

For the respondents: None

This is filed ag an unlisted motion today, This bae listed for hearing
regérding admission on 11,11,1996, Me«nwhiles the applicant shali f orth=
with ‘serve copies of this @pplication alopguith the annexures on all the
raspondénts’ who shall_f‘ile reply by the next date Fixed,

2. On hearinyg Mr.B.C.Sinhas ld.caunsel for the épplicant, we direct by .
way of interim measure that the respondents while declaring the result _
for ths Kharagpur hbrkshoP'uith reSpeCt'to the employment notica NO.M/S/
1/Khalagi/95-96/ 190 dated  27.3.1396, shall keep one post unfilled till

- tha nextvdaté fixad for admission hearing. ' |

3. A plain copy of this order be handed to the ld.counsel For the
@pplicant for immediate and simyltansous comminication to a1l the respon-

deﬁtsq

L

fl Q . p , T
Administratiye Memb gr Vice=Cha it man.




